Fastrack Flnsec

Date: 31.07.2020

To

The Securities Exchange Board of India
Plot No. C4-A, ‘G’ Block

Bandra - Kurla Complex, Bandra (East).
Mumbai, Maharashtra -400051

Dear Sir

Sub: Submission of Extract of Newspaper Advertisement of Independent Directors
Recommendation in the matter of Open Offer of KD Leisures Limited

In pursuant to the provisions of Regulation 13, 14 & 15 of Securities and Exchange Board of
India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 (hereinafter referred to
as “the Regulations”), Sunayana Investment Co Ltd (Acquirer) has made a Public Announcement
on March 07, 2020, to the Equity Shareholders of KD Leisures Limited for the acquisition of
upto 8,42,400 equity shares (i.e. 26% of total outstanding fully paid up equity share capital) of KD
Leisures Limited at a price of Rs. 16.50 per equity share determined in pursuant to Regulation 8
of the Regulations.

Kindly take note that pursuant to the provisions of Regulation 26(7) of the said Regulations, the
Company had published the recommendation given by Independent Directors of the Target
Company on above said Open Offer in the following newspapers as prescribed in the
Regulations:

1. Financial Express (English Newspaper) having national daily wide circulation in India;
2. Jansatta(Ilindi Newspaper) having national daily wide circulation in India;
3. Mumbai Lakshdeep (Regional Newspaper-Mumbai i.e. where stock exchange is situated).

Enclosed extract of newspaper advertisement of Independent Directors Recommendation
issued in above said newspaper for your kind reference and records.

You are hereby requested to kindly accept, acknowledge and disseminate the same on website
of BSE.

For Fast Track Finsec Private Limited
Registration Code: INMOOO[)]ZSUO

u\(wxl,_a

Vikds Kumar Verma
Director
DIN : 05176480

FAST TRACK FINSEC PRIVATE LIMITED
Regd. Off.: B -502|Stateman House|148|BarakhambaRoad|New Delhi - 110001
Off.: +91-011-4302980 Web.: www.ftfinsec.com
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FINANCIAL EXPRESS

BROOKS LABORATORIES LIMITED
Regd. Off.: Village Kishanpura, Nalagarh Road, Distt. Solan, Baddi (HP)-174101
CIN No.: L24232HP2002PLC000267
Telefax No :+91 1795 236939
nvestors@brookslabs.net, Website: www.brookslabs.net

(7 Brooks

AN EU-OMP aporonnd carmasenen tacity

KD LEISURES LIMITED
Corporate Idenification Number: L55100MH1881PLC272664
Registered Office - B-702, 7th Floor, Neelkanth Business Park, Kirol Village,
Near Bus Depot, Vidyavihar West Mumbai City MH 400086
Tel: 022-25122488, Email: roc.viati@gmail.com, Website: www.kdgroup.co.in
Recommendations of the Committee of Independent Directors (*IDC") on the Open
Offer to the Public Sharehoiders of KD Leisures Limited (*Target Company") under
Reguiation 26(7) of SEBI (Substantial Acquisition of Shares and Takeovers)
Regulations, 2011

DLF LIMITED

Shopping Mal, 3 Floor, Arun Narg
Gurugram - 122 002 {Haryana)

A
DLF:ss

BUILDING INDIA

Tel, 421
CIN L?Dm(HR‘]C’F‘LE\)nNN

n; Emall : investor-relations@dit.in|

NOTICE
Notice is hereby given that a meeting of the Board of Directors of the Company
will be held on Wednesday, 5th August, 2020 to consider & approve inter-alia
Un-audited Financial Results (Standalone and Consalidated) for the quarter
ended 30" June 2020).

Website : www.di

Noti ailable on the Company's websita
., http:/iwww.dif.in/board-meeting-notice and on the Stock Exchange
websites 6., www.nseindia.com and www.bseindia.com. _ o e

Sdi-
(Subhash Setia)

Gurugram
Company Secretary

30.07 2020

st i ”
Extracts of Statement of Audited Financial Results for the Quarter and Year Ended 31" March, 2020 20 Beguaiars] s
e uly 30,
(3108S) | 5o TargeCormpany (7] KD Lesres Lirked MAGMA
Sr. | Particulars Quarter Ended Year Ended| Year Ended | 13 I5itzisofthe Offer portaining o TG | The Oferis being made by he Acaquire interms ivasing i th sl room
No. 31.03.2020| 31.12.; 2019 31.03.2019 | 31.03.2020/31.03.2019 of Regulation 4 and other applicable provisions
oy T - et Lo MAGMA FINCORP LIMITED
T - i of Shares and Takeovers) Regulations, 2011 CIN: LS1504WB1878PLCO31813
1_| Total income from operations (net) | 190265 | 199577 | 1761.16 | 700948 | 579077 ] for acquisition o upto 8,42.400 Equily Shares Flgd. Offce: Devekopment House, 24 Park Siree, Kokaa - 700016
2| Nt Profit/ (Loss) for the period from ordinary activities (34394) | (337.60) | (22986) | (1.35137) | (1.494.79) of Rs.10 each representing 26% of the o i p—
(Before tax, Exceptional and /or Extraordinary items) ‘S’f‘a"g‘”ﬂl‘ ;55“/‘5:? a"‘é '“":Yl"::""“‘“ 5““"’] oo .N%:gE
- ~ - ” T — s are Capital/ Voting Capital e Target
3| Net Profit/ (Loss) for the period before tax (after Exceptional and for | (343.94) | (337.60) | (229.86) | (1,351.37) | (1.494.79) Company at a price of Rs. 16.50 (Rupees| | Notice ks hereby given that pursuant to Regulation 29 of the Securities
Extraordinary items) | Sixteen and Fifty Paisa Only) per equity share and Exchange Board of India (Listing Obligations And Disclosure
4 | Net Profit/ (Loss) for the period after tax (after Exceptional and /or (1,596.63) | (281.45) (694.24) | (2.437.60) | (1.480.54) as determinad in accordance ., 2015, a moeting of the Board of Directors of
Extraordinary items) 8ofthe SEBI (SAST) Regulation, 2011 the Company wil be heid on Saturday, 08 August 2020 to interalia consider,
+ n imited approve and take on record the Unaudited Financial Results (Standalone
§ | Total Comprehensive Income for the period [(comprising profit or (loss)| (1,581.56) | (282.02) (701.96) (2.422.87) | (1,487.65) 5 Gior [Fast mied as well as C for the quarter ended 30 June 2020.
for the period (after tax) and other Comprehensive income (after tax)]| R N e e o T e The aforesaid detalls are also hosted on the Company's website
6 | Equity Share Capital(Face Value T10/- per share) 247028 | 1,70064 | 161864 | 247028 | 161864 ORIDE - “’"m'“"' of| M. Satish Phoolchand Rajbhar- Chairman (www.magma.co.in) and on the Stock Exchange websites
4 B : v M. Rajni Jethalal Shah- Member com and com)
7 | Eamings per share (Before exceptional items) (of T10/- each) 7 |IDC Members relationship with the| IDC are indepent i on the Board of For and on behalf of the Board
(not TC (D‘w:‘eolnr. Eou\;y Sh;::s :m;u; b nYmCmvamw ek For Magma Fincorp Limited
any other contract retationship), ] directors are holding any equity shares of the Sdl-
B (9.41) 18 gag) | (388 | (861) any Target Company. None of them ave entered Shabnum Zaman
(b) Diluted (9.07) 161 (4.18) (13.84) (891) into any contract o have other relationship Place : Kolkata Company Secretary
8 Eammus per share (After exceptional items) (of €10/~ each) With the Target Company. Date _: 31 July, 2020 ACS No. 13918
(no! 8 [Trading in the Equity shares! other| No trading In the Equiy Shares of the Target
securities of the TC by IDC|Company has been done of the I0C
(a) Basic_ ©07) | 181 | (@18 | (1384) | (881) Members " ember. . DHARANI SUGARS AND CHEMICALS LIMITED
(b) Diluted (8.07)_ 161 (4.18) (13.84) (8.91) 9 [I0C Wember relationship with the| None of the IDC Member are Director in| | Regd. Off. PGP House', #57 Sterling Road, Nung Chennai-600 034
Notes: cquirer (Director, Equity Shares| companies where nominees of the Acquirer CIN-LIS421TN19ETPLCO14454

1. The above is an extract of the detailed format of Financial Results for the quarter and year ended on 31st March, 2020 filed with the stock exchanges
under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulation,2015. The full format of the Financial Result for the quarter
and ynav ended on 31st March, 2020 is available on www.bseindia.com and www.brooksiabs.net

2. The results of the Ce for the quarter and year ended 315t March, 2020 have been reviewed by the Audit Committee and
tak Directors atits 30th july, 2020.

3. The financial results for the quarter and year ended 31st March, 2020 have been reviewed by the Statutory Auditors as required under Regulation 33
of the SEBI (LI and Disclosus as amended.

IS

lowned any other contract/|areactingas Director(s) nor have any relationship

=

el 91442631 1313 Fax: 9144-2803 2074
g

ifany intheir

10 Trading in the Equity Shares/ other| Nil

The financial results have been prepared in accordance with the Companies (Indian Accmmnnu Standard) Rules, 2015 as amenden (ind AS)

section 133 of Act, 2013 and other
In March 2020, the World Health Organisation declared COVID 19 to be a pandemic. The Company has adopted measures to curb the spread of
infection in order to protect the health of its employees and ensure business continuity with minimal disruption including remote working,
maintaining social distancing, sanitization of work spaces etc. The Company has considered internal and external information while finalizing
various estimates in relation to its financial statement upto the date of approval of the financial statements by the Board of Directors and has not
Identified any material impact on me carrying value of assets, liabilities or provisions. Considering mat the Cnmpany deals with pharmaceutical
drugs that , there has been ption with respect to operat tion activit
The Company also has not expenenceu any difficulties with respect to market demand, collections or hnmmry The actual impact of the global health
pandemic may be ditferent from that wmcn has been estimated, as the COVID-19 situation evolves in India and globally. The Company will continue

toclosely monitorany

o

6. Comparative financial information ul the previous quarter have been regrouped / rearranged wherever considered necessary to correspond to the
figures of current quarter. For and on behalf of the Board
Rajesh Mahajan
Place : Mumbai Din : 02000634
Date : 30" July, 2020 Managing Director

Union Mutual Fund

Union Asset Management Company Private Limited

Investment Manager for Union Mutual Fund

Corporate Identity Number (CIN): UB5923MH2009PTC198201

Re: d Office: Unit 503, 5" Floor, Leela Business Park,

Andheri Kurla Road, Andheri (East), Mumbai - 400059

« Toll Free No. 1800 2002 268/1800 5722 268; * Non Toll Free. 022-67483333;

« Fax No: 022-67483401; » Website: www.unionmf.com; * Emall: investorcare@unionmt.com

Union

MUTUAL FUND

To the best of our knowledge and beiif, after making proper enquiry, the information
contained in or accompanying this statement i, in all material raspect, true and
misieading, whether by atherwise, and

the

TICE CUM AD:

DESIGNATEL
MUTUAL FUND
I Temporary stthro sof
NOTICE g investors, Uni pany imited (‘the AMC"),
ymodify y Bob tindior

Currently, under the facility to transact through emall, introduced vide addendum dated October 26, 2017, a scanned copy of the
relevant duly signed application needs to be sent by the investor to the desiqnatsd email ID of Union Mutual Fund viz.
transact mail@unionmt.com (*Designated Email ID"). This of py of signed has
been temporarily relaxed by the AMC, and this relaxation will continue till further nollce Accordingly, investors can submit the
transaction details in the prescribed format along with the relevant supporting documents through their registered email ID to the
Designated Email ID of the AMC. However, in order to availthis rel ! investors will be required to submit a one-
time letter, signed by the authorized signatories registered in the folio, authorizing the AMC to accept and process transactions
received from the registered email ID of the authorized signatories for the said folio. Investors who are individuals are not required to
submit such a letter to avail this relaxation. However, this relaxation is not available for individual investors with a joint mode of
hoiding. The AMC at its sole discretion reserves the right o reject any transaction/application received through this facility and such
decision shall be final and binding on All other terms and conditions of the facility to transact through email will remain
ytotransact

Il Extension of period for temporary facility to transact I.hmugh email for new investors through empaneled distributors

undand. und)
NOTICE is hereby given to the Unit holders of the Schemes of Union Mutual Fund that the temporary period [viz, May 20, 2020t0
July 20,2020 (oot mentioned in the dum dated May 19, 2020 to the SID and KIM of designated
Fund and th the facility to transact through email for new investors

Al other provisions relating to the facility to transact through email for new investors through empaneled distributors mentioned in
the SID and KIM of such Schemes of Union Mutual Fund which were referred in the aforementioned Notice cum Addendum dated
May 19, 2020 shall remain unchanged,
Ill. Addition to the existing list of Official Points of Acceptance of Computer Age Management Services Limited ("CAMS")
und):

I 1 tonote that Official Points of. D! AMS for
Union , with effect from A 101, 2020:

Centre Address

Ongole Shop No.1128, First Floor, 3rd Line, Sri Bapuji Market Complex.Ongole, Andhra Pradesh, 523001

securities of the Acguirer by 10
Members sl
PARTICULARS
11|Recommendation on the Open|IDC s of the view that Open Offer Is fair and| [No]
Otfer, s to whether the offer is fair| reasonable, oo foressies 1% 3.,5 J‘
and reasonable 7 [ et Prol Loss) o o perc (o
12|Summary of reasons for|IDC has taken into consideraion the following| || tax and Exosptional tams) 4765 (2634.89)| (3620.00) | (6805 56)}(13089.71)
formaking th n
byl mcﬁmm e ) 399519 | asaeg)| (3620.00)] 12988 12313080 70)
(*PA") dated March 07, 2020 in connection % {‘;"é:ﬁw‘:f‘hmmm.m L [ s P
with the Offer = e e
b) The Detailed Public (*DPS') | I~ Camprenensva rcoms o
which was published on March 16, 2020 and [E———————
) TheLetterof Offer ("LoF") dated uly 27, 2020
8ased on the review of PA, DPS and LoF, the camprehensiv ncome far ax] 3791.34] (262125))
IDC is of the opinion that the Offer Price of Rs. [ |7 T Eauty shars capia 32000 332000] 3320,
1650 (Rupees Sodeen and me Paisa Only)| || Reseres i
isinfing
SEB) i T Y
2011 1526 (SAST) Regulation, - 15 S R T s
13] D¢ Ady None 8. Basic 64| (784)| (1090)|  (200)| (44.98)
4] Any other None il net|  wen| (1090)] (900 (s498)
Notes: T a00re

quarter & year ndad March 31, 2020 fled with he Stock Exchange under Regulaticn 33 of the SEBI
(Listiog and Obigations Disciosare Requrements) Regutions, 2015, The ful format o the Audited
Financial Resulsfor the Quarter & Year @nded 315t March 2020 are avatabie on the Stock Exchange

Include: be disclosed by the Target e
SEBI(SAST) Regulations, 2011, r: B Lo = T L
Sd/- {for DHARANI! SUGARS‘N%::!;E:::LPSH‘U:I"ED
Date: July 30, 2020 Satish Phooichand Rajbhar Date 20072020 By Orer ofthe Boar) - . 4
Piace: Mumbai Chairman- 1DC % DIN: 00081002
T Fi - . -
?;.:'JE'&'{T&QT;:, PlotNo. 177 call 1800 2000 400 L&T Financial Services
C.5.T. Road, Kalina email investor line@Intmf.co.in Mutual Fund

Santacruz (East), Mumbai 400098 wwwi Itfs.com

—

Notice-cum-Addendum (No. 19 of EY. 2020 - 2021)

1. Cessation of Mr. Subrata Kumar Mitra from the Board of

Trustees:

Notice is hereby given that Mr. $.K. Mitra, Independent Director has resigned from the Board of L&T Mutual Fund Trustee Limited
with effect from July 27, 2020. Accordingly, aH details pertaining to Mr. $.K. Mitra under the section ‘Details of Trustee Directors’in
&T

Statement of Additional
Il. Changs

address of Investor Service Centre of the AMC:

Notice is hereby given that effective August 03, 2020, the address of the Investor Service Centre of L&T Investment Management

Limited (the AMC) located at Ludhiana will change as follows:

Existing Address

New Address

5C0-10-11, Second Floor, Feroze Gandhi Market,
DCB Bank Building, Ludhiana, Punjab 141 001.

81 Building, Second Floor, Plot No. 19, House 223/2, Rani Jhansi Road,
Near Khalsa College for Women, Ludhiana, Punjab 141 001.

Change in address of CAMS Service Centre:

Notice i hereby given that effective August 17, 2020, the address of the Service Centre of Computer Age Management Services
Limited (“CAMS"), the Registrar and Transfer Agent to the schemes of L&T Mutual

Existing Address

New Address

Opposite Union Bank of India, Gandhi Road,
Moga 142 001.

9 No, New Town, Opposite Jaswal Hotel, Daman Building,
Moga 142 001,

This Notice-cum-Addendum forms an integral part of the Statement of Additional Information (SAl)/ Scheme Information
Document (SID) & Key Information Memorandum (KIM) of the Schemes of L&T Mutual Fund as applicable. All other terms and

the

Investors are requested to take note of the above.

D
Pl;

+ July 30, 2020
ai

For L&T Investment Management Limited
(investment Manager to L&T Mutual Fund)

Sd-
Authorised Signatory

Mutual Fund i j i

read all scheme related documents carefully.

Gandhi Nagar | No.507, 5th Floor, Shree Ugati Corporate Park, Opp Pratik Mall, Nr HDFC Bank, Kudasan,

Gujarat, 382421

Nizamabad | 5-6-208, Saraswathi Nagar, Opposite Dr. Bharathi Rani Nursing Home, Nizamabad, Andhra Pradesh, 503001 |
Mahabubnagar | No.1-3-110/A, Opp.harmony Arcade, Near Srinivas Reddy Hospital, Rajendra Nagar, New Town,
Telangana, 509001
Eluru No.22b-3-9, Karl Marx Street, Powerpet, Eluru, Andhra Pradesh, 534002 |
Hooghly 47/5//1 Raja Rammohan Roy Sarani, Serampore, Dist Hooghly, Hooghly 712203 |
C /. Investor relation to all
Fund, subject o the terms and conditions of the respective SID, will be accepted at the above Centers, with effect from the above
mentioned dat
IV. Changein m- s.glon on Syglnmmlc Transfer Plan (STP) (applicable to all e Schemes of Union Mutual

NOTICE s hereby given tha\ me ronowmg s bR rheading ‘Systematic Transfer Plan (STP)', appeating under the

heading ‘Special vailable’, under 8'Ongoing Offer Details’, under section lil ‘Units and Offer” in the

SID of al the existing Schemes of tion Mutal Fund offering STP Facility except Union Long Term Equity Fund, will stand

, with effectfrom August 03, 2020.
| Existing Clause

| Revised Clause ]
| ¥1000/-andin T1/-thereafier._| 2100/-andin multiples of 1/- thereafter.

The above changes, wherever applicable, wil Schemes. Further, it may

necessaryfincidental changes, if any, shall be made in the SID and KIM of the Designated Schemes of Union Mutual Fund and SAl of

Union Mutual Fund in the above regard.

This Addendum forms an integral part of the SID and KIM of the Designated Schemes of Union Mutual Fund and SAI of Union Mutual

[ Particutars

Fund
All other terms and conditions of the SID and KIM of the Designated Schemes of Union Mutual Fund and SAI of Union Mutual Fund will
remain unchanged.
For Union Asset Management Company Private Limited
(investment Manager for Union Mutual Fund)
Place: Mumbal Sd/-

Date: July 30, 2020 Authorised Signatory
MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS, READ ALL SCHEME RELATED
DOCUMENTS CAREFULLY.

ry Details: Union Mutual asa Trustunder the Indian Trusts Act, 1882; Sponsors: Union Bank
of India and Dakichi Life Holdings, Inc; Trustee: Union Trustee Company Private Limited [Corporate Identity Number (CIN)
U65923MH2009PTC198198], a company incorporated under the Companies Act, 1956 with a limited liability; Investment Manager:
Union Asset Management Company Private Limited [Corporate Identity Number (CIN): USS923MH2009PTC198201], a company
incorporated under the Companies Act, 1956 with a limited liability.
Copy D from

fwi” ep' in

com.

NOTICE
Annual Report and Abridged Summary of Annual Report for Schemes of Axis Mutual Fund (“the Fund”)
Notice is hereby given that pursuant to SEBI circular dated June 5, 2018 on‘Go Green Initiative in Mutual Funds' read with
Regulation 56 of SEBI (Mutual Funds) Regulations, 1996, the annual report of the schemes of the Fund and an abridged
summary (hereof for the F!nanclal Vear ended March 31, 2020 have been hosted on the websute of the Fund

amfiindia.com), r

(https:/

Investors can also submit a request for an electronic or physical
thereof through the following modes/options:

2. E-mail  : Send us an e-mail at customerservit

and AMFI (https:
Investors may accordingly view / download the reports from the website of the Fund.

1. Telephone : Contactus at our Customer Care Centre at 8108622211; or
com from the regi

copy of the scheme wise annual report or abridged summary

e-mail id; or

3. Letter

Investors are requested to kindly take note of the above.

Date : July 30,2020
No. :20/2020-21

: Submit a written request letter at any of the Official Point of Acceptance (OPA) of the schemes of the Fund.
Investors can visit our website i.e. www.axismf.com for the updated list of OPA.

For Axis Asset Management Company Limited
(CIN - U65991MH2009PLC189558)
(Investment Manager to Axis Mutual Fund)
Sd/-

Chandresh Kumar Nigam

Managing Director & Chief Executive Officer

restricted to¥ 1 Lakh), Trustee: Axis Mutual Fund Trustee Limited

Statutory Details: Axis Mutual Fund has been established as a Trust under the Indian Trusts Act, 1882, sponsored by Axis Bank Ltd. (liability

ompany Limited (the AMC)

tomarket ri

Risk Factors: Axis Bank Ltd. is not liable o resnonslhle for any loss or shortfall resulting fmm the operation of the schemes. Mutual Fund

TEL : (022) 4325-5161, FAX : (022) 4325-5199, EMAIL : cu:

Axis House, First Floor, C2, Wadia International Centre, Pandurang Budhkar Marg, Worli, Mumbai - 400 025, India

EASYCALL : 1800 221 322 ADDITIONAL CONTACT NUMBER : 8108622211

/‘AXIS MUTUAL FUND

WEBSITE ; i om,
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FORMNO-INC-26
[Pursuant to Rule 30 of the Companies (Incorporation) Rules, 2014]
Advertisement to be published in the newspaper for change of regis-

tered office of the Company from one state to another)

BEFORE THE CENTRAL GOVERNMENT (REGIONAL DIRECTOR,

NORTHERN REGION)

In the matter of sub - section (4) of Section 13 of the Companies Act,

2013 and clause (a) of sub-ule (5) of Rule 30 of the Companies

(Incorporation) Rules, 2014

In the matter of HVYN POWDERCARE PRIVATE LIMITED having its
registered office at “Plot No. 273, Pkt N, Smur 1, DSIDC,
Bawana, North West Delhi-110039”

.Applicant Company,
Notice is hereby given to the General Public that the Company propos-
es to make an application to the Central Govemment, power delegated
o the Regional Director under Section 13 of the Companies Act, 2013,
seeking confiration of alteration of the Memorandurm of Association of
the Company in terms of the Special Resolution passed at the Extra
Ordinary General Meeting of the Company dated July, 01, 2020 to
enable the Company to change its registered office from *National
Capital Territory (NCT) of Delhi” to the “State of Uttar Pradest.
Any person whose interest is likely to be affected by the proposed
change of the registered office of the Company may deliver either on the
MCA-21 portal (www.mca.gov.in) by filling investor compliant form or|
cause to be delivard or send by registered post of his/ her objections
supported by an affidavit stating the nature if his/ her interest and
grounds of opposition to the Regional Director, Northem Region, at the
address B-2 Wing, 2nd Floor, Paryavaran Bhawan, CGO Complex, New
Delhi-110003 within fourteen days from the date of publication of this|
notice with a copy of the Applicant Company at its registered office at
the address mentioned below:
“Plot No. 273, Pkt N, Sector 1, DSIDC, Bawana, North West]
Delhi-110039”
For and on behalf of
HVN POWERCARE pvr LTD.

HARSH PODDAR

Date: July 31,2020 DIRECTOR

Place : New Delhi DIN: 07863637
KD LEISURES LIMITED

Corporate Identification Number: L55100MH1981PLC272664
Registered Office - B-702, 7th Floor, Neelkanth Business Park, Kirol Village,
Near Bus Depol, Vidya\ West Mumbai City MH 400086
Tel: 022-25122488, Email: com, Website: www.kdgroup.co.in
Recommendations of the Committee of Independent Directors (IDC") on the Open
Offer to the Public Shareholders of KD Leisures Limited (‘Target Company®) under
Regulation 26(7) of SEBI (Substantial Acquisition of Shares and Yakenvars)
Requiations, 2011

2011/ *Regulations"]

Date M 30,2020

Name of he TargetCompany (“TC") | KD Leisures Limited

Details of the Offer pertainingto TC | The Offer is being made by the Acquirer in terms
of Regulation 4 and other appicable provisions
as required under SEBI (Substantial Acquisition|
of Shares and Takeovers) Regulations, 2011
for acquisition of upto 8,42,400 Equity Shares
of Rs.10 each representing 26% of the,
outstanding, issued and fully paid up Equity
Share Capital/ Voting Captal of the Target
Company at a price of Rs. 16.50 (Rupees
Sixteen and Fifty Paisa Oniy) per equity share
as determined in accordance with Regulation
8of the SEBI (SAST) Regulation, 2011

4 [Name of the Acquirer ‘Sunayana investment Co Limited

Name of the Managerto the Offer | FastTrack Finsec Private Limited

]

=

12 SR, 31 N, 2020

SliTg WS i ATeRT W Aifed
& Reeeh, 30 ST () |

Wﬁ@wgﬁqaﬁéﬁ@ qrsT

: - AR, 30 ) | i HE W e AW w E o H v P, e i S ameR % T
o % Poe el T E oy T I (4R bl D R N QS A U G S R N
%ﬂim(wqﬁmwgmaﬁéﬁ RN SR FER T SR IR AR A A0 e o uh gren s A < JHEE g &1 WIS Y TRt
mmmwﬁmmﬁgf( A WIS Y STE TR g Wi HaeEel A T S T wae # e o, H gl e
W T B o T R ST S A o e o) U S H W T B WR BN ST TG @ T T
—— SR R T TR B R H ARG W1 @ W e HI bl | I I S YISt ohell o Ui ST, 2019 A R
TR R IR F I IFS R F e, 6§ I Rl TSR e fear T o 3R T @ 9w ™
[ e S W S e ¢ (T e fw w3 o Hereerell ¥ Aol SR RN ik S s ¥ U6 wed gU weiel o T of I SR e, ‘ReR
mwmmg%m*ml F el fF W s § W] HUIR g R, (R e e wmel ! e, Y 3ge o O SRR e STafen e
e TR BRT g8’ St ST e 3 R g’mmwmﬁﬁmg TR U 3T, 2019 F IR HEH wl &
e SRS B T B | T B, I A I TeehTet R 1 A A gY edie =il = form @i’
Mol e LR || Y 1 e W % sreed § miadt
| vl T e e AwEEE waww,ircon org CIN-LAS2030L 1 9
- i L] e i VIRILET REIC
e— LT :xgwmfmmwﬁ i Rk
e - rirf s ,,m"‘.“‘ T T w = T B
e e fj‘j‘*"“’“““"‘" e Ijj;{:“,‘w” T || e w1 e e # o e Pt e 3 seien § W
BBt [Z-Tom o e ) e T 04 | 18.08.2020 @) 1530 4 ||| weer mferdt wfeemal, iR WS o e e @
- - R i e ST ST @ S e itps:detenders govinleprocureapp i | S, 7 o | | Tl % iR iR swah ae oy st @t ofR wwd @
S i o e 3 §-9 : ngaoffice@gmail.com LU ELE aTge Y Wt fbr G | eSS (ﬁgﬂ’/&\m mmw (mm) ﬁmﬁm|
e v e -2 wmwﬁwwmﬂm iR snfker Wi A S| R T 9 A w5
e e . 24, R e, w-r w, a7 (), FE-400 061 %mﬁ?ﬂﬁﬁwﬁq@w@;ﬂﬁlﬁzﬂ m«;

= 30.07.2000 T AT )

S (o) & o 0 ¥ ]
v S < e, < @

i 5 7 (e i R A
)

e laiahiil s o
e < T e R S 8
ez

s R e e R
<60, et i, st P de, Tl H Reei
Tiooss

s

(@) s Rl = f
v

15:00 A T .

‘www.nabard.org’ 37

wmwmmmtmmmm

Taking Rural India >> Forward

HaY Ted THed Hewna o Wi 7S, et st @

FreftemEdt hr wreiferer & g1 AR W gHeE & IRE
I T WE Y = T e e i, wed, a6
e % W A S e 9 e W % g
T o = R @i e e

EE Eﬁuia(wwﬁvwi)sﬁnw

‘CégmgaelanamuaﬁaimwﬁuaAQ

Rl TR fmr # i

& e S T 5 T

™

e a7 oo

sl il

bicliod

@ ol & o fs Rier RS el @ s

R 29/07]2

Regional Office : Delhi
1-18720, White House, 2 Floor, Rani Jhansi Road,
Now Dolhi-110055 Tel: 011-2361

0400
kmw vo'msmbmm CIN: L65191KL1920PLC001017

]
mmammmﬁw 2002 m’immﬁwﬁwmwﬁ%
v g g o s fo () P, 2002 3 P 3 3 i Sfw o
13(12) ¥ w0 g wiweE ¥ 39 F < wrew swe da fifties w siftra sty
B ¥ A e A 13(2) ¥ ae wsevsERd ded iR g, e
wier & s ¥, st v € A 236/28, weRgw of-g, gimm-141003
(2) el e e e A i g & S g A 39,
gt i, R A, T Reeeh-110 015, (3) At e g vt g e
AT QR 3 e, Frare : S, 20-of, e A, v T, gl 141001
(4) = e e e T g, e e g ¥ e frawd ;2w
20, h—«qw T 1, GREM-141001 (5) ot Fifn qw el v g, e
AT AL 3w, fravet : €K AL 39, ek e, #if ww, ¢ fewwl-110 015)
W(e)ﬁaﬁdmywwq{ﬁmﬁ B A, 147, W frew, ¢ feeeft]
110085 T B 6%, gt A, S 13, Aol d 7, T
fireeh, =110 085 & i g @ Wit =1 fifw F 60 i 2 e et T ey
AT wfe e § sfetea T . 18,97,93,273.06 (X SFERE G TAA e
frerra T 1w e o 3 ) w6 e e 9w g 17.01.2020 Wi
g o = o
ol T R 3 G s @ & wR e s o
e w9 & TR g e s e sniwwned ¥ sy f (s frem)
2002 3 Forre 8 3 e i it =t ar 13 2 SWRT (4) ¥ AEA T waw vRE
B s # wrel A affa wafird w28 e, 2020 W wE W R #
ARRTT T A TR AT AR T QAR T & w5 -2 1w
et & o ¥ e wRed % o Ry @ -2 22.07.2020 T I T
20,15,28,369.03 (3 Hh il e I SIS TR A Wt S O i 39 )|
T T A T A g < A e d R 3w o P g el
il o s w6 fa v T ¥ e # vl ai Rt e
o e ) AT 13 % T (8) ¥ W 9 SR s e s

s wefEt @ faeo
Wiees T A 1600 T e (148.70 T i) 7o wefga fee s f5 W
1200.00 = Wz (111.47 W Hiex), 6. W6 w1 wEpt AW, Jeaw s sl
i, SeaaTid, e i, e fre-freet-110041 T e, we wie
At el e v st faftr g, i fadr . zonhmzsmmzuammm-l

)
@ A

T B
R A A | 6, A S B iR BT S Wl #1 R
RiwTan

o 3 o
A of i) wh ﬁmmﬁmmmw{waﬂ%ﬁmm

Aom |

{-Shedieie heger e aT e o |
e g & o & o i e B e (R @V | o R bt A Bt Mt Kt i S, 30 TS () |

e e s ¥ g 28.07.2020 F1 FiRe Fo1 M e TEH WhE @ | e |

R s 1 e R bty [N L ol i v R FW § wE % vE eR
T 3 Wede fafies F SN ¥ UORRT A9 Sl T W 13 3R, 2020 K ARSI L S e i G JyAe dived 9l () w1 U Ui
mmﬁmwgnmtwwmmtmamqw e 3 o e o ¢ by e T e Tt § et 8 T

F1 % g e S §) ! P

e Akl A S 5 ot ot : T O A g S A v
wmmaﬁ;msz(mwm < T T e ||| S, o g i e R o el TR TR T fiew fie @ e o
2 v W e o S 33711 e T HRISEH W AR H T w arfE e
208 3 olt speren g A el Nl HA Ry Sww +18% 1:00 7S -

. e i e e A oSt ¥ ot o) e ¥ i
wﬁmurw IBBI/IPA-001/IP-PO1791/2019-2020/12814 DT Y Mot ot gk ] S D AR e foran iR et fF wen T A fwaw &
e T S R B FwETge hitps:letenderup nicin T34 S 5 w1 R
1 e e fofe bbb tatev bbb saspihe b gelegihants b il B UL R ] sl a7 5§
fete: 30.07.2020 Sbare! a1 ST PR Sl o w2 | 2. i1 oR iR il o PR St e o) s e o e @ e el T T H ST TR % S i
e SR S N g R R T | e i g €

ST

T =i ot e fpa e
7 8 W e i e
wenw.upavp.corm
ST s

Ph: Corp Office: +91-9598668666 WEB: www.rakansteels.co.in
AAUDITED QUARTERLY/ YEARLY RESULTS FOR THE QUARTER/ YEAR ENDED MARCH 31, 2020

RAKAN STEELS LIMITED
CIN: L27320UP1985PLC007582
R/O: NH-2 (1 km from Bara Toll Plaza) Umran, Rania,Kanpur Dehat-209311
Corporate Office: Anand Palace, 10/499, Allen Ganj, Kanpur-208002
a

upport@rakansteels.co.in
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Members of the Commiltee ofﬁsmsrw Phoolchand Rajbhar- Chairman
M RainiJethalal Shah- M

|7 [1DC Members relationship with the|
TC (Director, Equity Shares
any other contracy’ relationship), i
any

1DC are Independent directors on the Board of

directors are hoiding any equity shares of the
Target Company. None of them have entered
into any contract or have other relationship
vith the Target Gompany.

o rading in the Equity Shares of the Targel
Gompany has been done by any of the IDC
Members.

None of the IDC Member are Director in
companies where nominges of the Acquirer

=]

Trading in the Equity shares/ other|
securities of the TC by IDC
Members

IDC Member relationship with the|
Acquirer (Director, Equity Shares|
owned any other contract/
relationship), ifany with the Acquirerin their personal capacities
0| Trading in the Equity Shares/ other]| I
securities of the Acquirer by 1DC|
Members

T1|Recommendation on the Open|
Offes, as to whether th offer is fair

5]

1DC is of the view that Open Offer s fair and
reasonable.

ummary of reasans for|IDC has taken Into consideration the folowing|

For RAKAN STEELS LIMITED

GARWAL
DIN 0731 M"

under Regulation 33 of the SEBI (Listing and Other Disciasure Reguirements) Regulations.
rterly! Annual Financial Results i available on the websites of the Stock|

Place- Kanpur
Date- 29/07/2020

=t “:u mis. In Lakhs fReeetl, 30 TS (+T) |
3 months.
3t ﬂ%csmfﬁ" ended In the ST 3 T GG oo T
March, | March 2020, | Provius oo FEEHR T W w0 forme s

1. [Total Income from Operations 78067 mW m ;ﬁaﬁ'
2. [Net Profit / (Loss) for the period (before 434 Eﬁ'ﬁﬁ% a’ halld
||~ [Tax, Exoeptional andior Extraordinary ems#) gi ¥ forga w9 A
& [Net Profi/ (Loss) or the period befos tax 758 024 ) aﬁwﬁ%mﬁﬁmmwmuiﬁﬁ

(after Excepti items#) . 9 .
o (Lm:)!orllmpsnuddﬂsﬂax 3% 769 TR Haré for 3% eraHe ¥ e | Hew e

folter Exceptonal andlor lomsgt) o | @ @ S e R e e #
5 [Total Comprehensive Income for the period [Comprisng | 3.64 769 ECT

Profil {Loss) for the period (afer fax) and Other I T § fF s @ e snersen

|Ce tax)] e H—— — qﬁa; T]AT HHAT gg‘fﬁ Hel
. |Equity Share Capital 32400 32400 32400 | il =1 2 i
7. |Reserves (excludng Revalusion Resere) as shown 13228 13228 12460 roTye 3 o w6 frerad W freR BRI
_fin the / e Shy the previous year ’ e Do fpe
8. [Eamings Per Share (of Re. 1/- each/Rs. 10/- each for ﬁ QEF ?T ﬁ % R

March 31, 2018)(for contiing and disconfinued operafions- Wreframs e ‘s s staeEs € ¥ 1w

1. Basic 0.01 0.02 01 = -

2 Died: 001 | o002 011 A qgaélg%qwﬁaﬂm%
e f Quartery F Resuls fied Siod bl B Ak

e above iract of the delaed fo et ol Resuls fied wih the Stock b
a) Tre above s an o . mat of Quarery Franc s . i i T A TR T g

T § I gU UH & A H ST H
@ ¥ | sufeg, 7% = & e e # E
Tk & W e ..

aRitre IV-A Fraw 8(6) T 6(2) & e wraam
Irorer Tt st et o o ferent e

whasfa fea (ward) i, 2002 % Fram 8(6) T 6(2) 3 T W v faa s 1
e ST T bl e o T S A e S e fa- g 7 e

sifurfm, 2002 % e srere Sl o fowhd g $-emd! fawa

3 e qen wfgf fed a0 v

e e & o sy afef et wrfe i oies it srien & v e/ g &, 31 i e o seh AT wrgtaT & Wik Sfasi g e
TR, SR, SR S S e o R SR R e S | s < e A e g

: ; wefer &
SRUT/ARER &1 AW T war i

AR T
weferEt @ fararor [ Sumet |

T vy A gig e

. étQ'-Hfr q‘cﬁwﬁmoﬁo
MR - 1. 4 G HAR T,
2 »ﬂ@ﬁmﬂﬁwﬁm

GRIFA

b) The Detailed Public N\nuuncl:lnen!l DPS")
which was published on March 16, 2020 and
) The Letter of Offer ("LoF") dated July 27, 2020
Based on the review of PA, DPS and Lo, the
IDC is of the opinion that the Offer Price of Rs.
16.50 (Rupees Siteen and Fifty Paisa Only)
Per Equity Share oftered by the Acquireris inline,
with the provisions of SEBI (SAST) Regulation,
201

Ioc The Publ
" mNI{ ‘II{ 1=

("PA") dated March 07, 2020 m connection| .

vith e Offer 3. ). AT, TR wo feo
4.1 A w0 fo

ot Stressed Assets Recovery Branch Alc No. 32700200000395 sréwree

STETEE gf s, 3986 A W feu, ww A | 600200 Rs.
399 (1310 =1 #0), 401 (2676 =t o) W, & Awa| o ® |9 44 00000k
i . fo., S i A ARl e S R g e | ey
TG TR & Haifed | e - S v Al gy -
e, e~ T fife A e F) He = e, 3w S 24,10,000-
Tt g, 3fem- T . 3931 10,000/

aie, BARBORAMGHA (Fifth Character is Zero)

3ot femen: 03.09.2020, m-auaroroo ot | S 03:00 S ek

1. e 7 fet € fmﬁﬁmmﬁeﬂfuﬁmﬁm\ﬂ’éﬂnnplmMmmmmmﬁmmaﬁhﬁmammﬁmﬁu

2. Zw SIeHerel ST SuEEl

Detais of independent Advisors | None
4 (Any other matter(s) to be highiighted | None

1 AT & A § Tt oAt WU Wi A R 02.09,2020 W SHI TG | T
3t gfen # wm o F faw §-Aem Sa1 S F1 S9EEe http:iwww.mstcecommerce.com T ST | 7€ Fa TaTan

TRA W E-ert T STere e/ of wer F | o s am e i fat e e Seeed/Aas W hitps:/ibaplin 3T

com & IueTe/ TR 1 W 1

To the best of our knowledge and belel, after making proper enquiry, the Information
contained in or accompinyleg this statement is, in all material respect, true and
correct hether by omission of any therwise, and
inciudes a Target Company under the
SEBI |SAST; Regulations, 2011

For KD Leisures Limited
Sd/-
Date: July 30, 2020 Satish Phoolchand Rajbhar

Place: Mumbai

Tt & formi oitv vrelt oh et & aifireh weRTt o fog e Hefam Aivem o R e {5 % 3 - https:/www.bankofbaroda.com
wfersgfer e (wraret) Fremr, 2002 & Foram 8(6) /Fram 9(1) & st 30 ot &t Jenfren Tt germ
T8 () T STEaE () i afayf fe (wEd) fem 2002 % R 86) T 6 (2)/FEm 9(1) % arta SR faf @

3t fet o s e W
T ; 3T

fatiah : 31.07.2020

et e

&
DLF&s

BUILDING INDIA

o g R

18 @) o) YEIEE. hitpiwww 3 infboard-meeting-notice ¢
W nseindia.com 1 www bssindia.com, 1< ) il £ |
7 & v v Rifde

T g )
30072020 aveh st
IEC EDUCATION LIMITED
CIN : L74899DL1994PLCOG1053

e W37, Comnaught Place, New Dehi - 110001
in, TelN 1052893
o andd 31 March 2020
- - {Rupess in l.'.%‘ oxcopt EPS)]
Parlicuiars Year Ended.
WS | 31.03.2018
Audited Audited
Tofal Income 0.3 0.00
Total expens 56.58
Prot | oss) baors exceptlonsl Hems aed tax -56.25
Exceptanal o 0.0
Pratioss befor tax V-V -56.25
ax Exper
Carrent tax 0.00
Deterred tax 0.00
Profit for the year 56.25
Total Comprehensive Income -56.25
Minarity Interest -4.23
Number of Equity Share: 152.6
Earmings pa equty Shats (of Rs 10 sach)
031 0.63
Bt ) 031 0.6
Notes

The sbowe Fanci

fer he SEBI (Lsing Oblgatons ang

Resulls have been pregases
i) Reguiations, 2015 teviewed and apgroved by the

arual rasus e wih tho BSE
2 and Dciosure Reqummants]
Limited and|

The figures (or the onding previoous perod have been regroupediresiated wherever
necessavy, 1o make them comparabe.

On behalf of the Board|
For IEC EDUCATION LIMITED
Date : 30.07.2020 Sd-
Place - Delhi

Chairman- 10C
—
e ©

www . readwhere. com
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